NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 20.12.2017.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra

C.P. No.or C.A. | T.P. No. Purpose Section Name of the Parties

No. M/s. / Mr.

CP(CAA) - For filing 230/ 232 Kautex Plastic Technology Gujarat
No.51/BB/ 17 OL report Pvt. Ltd.
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ORDER

Counsel for Petitioner is present. Assistant fror'n O.L is present. Smt. Prem.a Hatti,
Standing Cotnsel appearing for ROC & R.D is also present. LA 187/ 17 is dtaaken
up today. This Application is filed for amendment of change of appointe : ate;
from 01/04/2015 to 01/04/2018. Standing Counsel for ROC & R.D and ASS{St?‘n
from O.L reported that, no objection for change of appointed date. LlSt. 1-t or
consideration I.A 187/17. Petitioner Cour}sel also .reporte.d ’Ehat, Pet1.t10ne11:
Company is seeking by way of amendment 1n.the main application deletlop 0
Clause 10.3 in the Scheme of Amalgamatioq in pursuance gf the observatli);gls
made by the ROC-Karnataka, Bangalore. List it for consideration on 17/01/2018.
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